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11I~~ of ~1 ~,r JJ;l ~d1a 
1399. DR. VASANIl' &KWMAR PAN-

:PIT: Will the ~ter ()f HE,4LTH be 
P~d to $tate: 

(a) whether ~he World .Health 
Organization Chief of OJ:al HelU~h Unit 
said in Bombay in January, 1980 that 
the illJ!idance qf ora;t. c~cer is an 
alarming problem in India; 

(b) if so, the steps which Govern-
ment ~ave taken to .tablish preven-
tive and curative units for pacidental 
diseases in India; and 

(c) what is the availaQle deal man-
power ratIo in the Country clnd the 
target desirable to attend to tlte pro-
blem of oral cancer? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH (SHRI 
NIHAR RANJAN LASKAR): (a) 
Cancer of the-oral cavity iG the 
commonest cancer encountered 
in the males in India It is 
also a frequent cancer in the famaies. 
Hospital data from various cancer 
centres in the country indicate a fre-
quency of 3(} to 35 per cent of all 
cancers encountered. 

(b) As the reason for high incidence 
fOr oral cancer is mainly the habit of 
tobacco, betal leaf, arecanut and lime 
chewing as well as the ~3mokjng of 
bee dies and chutta, the dental sepsis 
has only a secondary part of play. 
Further, since the management of oral 
cancer falls within the purview of the 
Radiation OncologistG and present day 
dental surgeons have neither the 
background and training nor the faci-
lity to treat oral cancers, a section of 
experts are of the view that the estab-
lishment of dental surgical units will 
not in any way sOlve the problem of 

NatIKPe of crime 

------------------------Murder in tain es 

Dacoity in trains 

Robbery in trains 

Theft of passengerl,., luggage in train! 

OJftU (ffilnper. .JJow~ver, 1Ul4~r the 
ca.nqer ~h ,~p T~'~t:ql~Pt P~o-
6Pi~e, I~ Qovt. of India has r~~ent1y 
~~~ a scherne ,tU}.ed ~tab~h
ment ~f l:aJ;"\Y C~ncer Detection Cen-
tf~s' un~r ;which ee!\~al 8t3Sistance to 
the ex.t~nt of ~ .. 50,J)PO is &iyen to 
St~tes/V:Qlutary lIl.$~tutions tor esta-
bli,.hment of ;Early Cancer Detection 
C~ntJ;es. 

(c) The a~aUable dental man-power 
ratio in the ~untry at .m"esent is 
app:('Qtdm~t~ly 1 : 85,482 as compared 
to tile deSirQd n OJ1m of 1: 30.000 
r~oxnmended by the Mudaliar Com-
mitt~e, in 1961. 

Crime commit~d in RaUtnlr; 

1400. DR. VASANT KUMAR 
PANDIT: 

SHRr SAIFUDDIN CHOU-
DHARY: 

Will the Minister of RAILWAYS ber 
pleased to state: 

(a) the total number of crimes com-
mitted on Railways during 1978, 1979 
and from January to May, 1980; 

(b) whether Government are consi-
dering several means to ensure C3afety 
of railway pas:.megrs and railway 
goods; and 

( c) if so, the details thereof and th~ 
machinery which will be responsible 
for its implementation? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MALLlKARJUN): (a) The total num-
ber of crimes committed on Railways 
during 1978, 1979 and from January 

to May, 1980; are as under: 

1978 1979 January 
to May, 

1980 . 

32 ~3 10 

67 68 go 

156 185 54 
101 74 ~4('9 32 31 



Written Answers JUNE 19, 1980 Written AfI.81DeT. 

(b) and (c). Yes Policing being a 
State .subject under the Constitution, 
the responsibility of .. ensuring safety of 
passengers and their belongings rests 
with Government Railway Police 
functioning under the State Govern-
ments. All important aDd vulnerable 
passenger trains are provided wi th 
police escorts for prevantion and 
detection of crimes in trains. Railways 
maintain close liaison with State Police 
authorities at all levels and render 
:Qecessary 813Sistance whenever required. 
About 2,000 R.P.F. personnel have 
been deployed to aGsist Government 
Railway Police in escorting passenger 
trains, to deter criminals and in:;til 
confidence among the travelling public. 
TTEs/ Attendants/Conductors have 
instructions to remain vigilant to pre-
vent entry of unauthorised persons in 
reserved coache3. A cell under a 
D.I.G./-Chief Securit~ Officer, (anti-
dacolty) is being created in the Rail-
way Board to strengthen measures 
trom the railway side to deal with this 
problem i.e. by way of rendering 
assistance to the State Police. 

So far as the t3afety of railway goods 
is concerned, following preventive 
measures are being taken: 

1. Trains carrying valuable consign-
ments/food-grains are escorted 
by Railway Protection Force in 
vulnerable sections. 

2. Railway ~otection Force per-
!.Sonnel are deployed for track 
patrolling in vulnerable sections/ 
places. 

3. Important and vulnerable yards 
are patrolled round the clock 
and guarded by armed R.P.F. 
personnel. 

4. Yards vuh!_erable for high inci-
dents of theft are patrolled by 
R.P.F. and Dog Squad. 

- 5. Staff of crime intelligence bran-
ches of Zonal Railways and 
Central Crime Bureau of Railway 
Board are deployed to collect 
crime intelligence with a view 

to tracking down criminalsl 
receivers of \Stolen property and 
also to arran,e raids. 

6. Close co-ordination between 
R.P.F. and Government Railway 
Police is maintained to exchange 
crime intelligence. 

Memo from pensioners' Associations 

1401. DR. VASANT KUMAR PAN-
DIT: Will the Minister of RAILWAYS 
be plea.3ed to state: 

(a) whether it is a fact that Pen-
sioners' Assoications of various Rail-
way DiviSions have submitted a mem.o-
randum to his Minit:;try giving their 
grievances and demands; 

(b) if so, what are their main griev-
ances and demands; and 

(c) what action Government pro-
pose to take on eaCh one of the above 
demands and when? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MALLlKARJUN): (a) No consolidated 
memorandum as such haG been received 
from the Pen&~()ners' Associations of 
various D'ivisions of the Indian Rail-
ways. However, demand3 have been 
received from various organisations of 
retired Railway employees seeking in 
general betterment of the pensionary 
benefits. 

(b) and (c). A statement giving maio 
demands of the retired railway emplo-
yees together with the present position 
in respect thereof is laid on the Table 
of the Reuse [Placed in Library_ See 
No. LT -938/80]. 

Electrlflcation 01 MaDgalore-Kanya-
kumarl LlDe 

1402. SHRI R. p. YADAV: Will the 
Minister of RAILWAYS be pleased to 
state: 

(a) whether Government propose 
to electrify the Mangalore-Kanya-
kumari railway line in view of the 
offer made by the State Government 




